Name of the Corporate Debtor: M/s Shrenuj & Company
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1 Customs Department Central 17-08-2021 7,03,27,705 7,03,27,705|Unsecured 0.14%
Department of State Tax, Maharashtra 27-10-2021 81,32,28,132 81,32,28,132|Unsecured NIL NA -
2 Government of Maharashtra 1.59%
Union of India, Ministry of 05-11-2021 1,33,32,31,850 1,33,32,31,850|Unsecured NIL NA -
Commerce and Industry
through the Development
Commissioner, SEEPZ-SEZ
3 2.60%
4|Income Tax Department- TDS | Central 17-11-2021 47,34,940 47,34,940|Unsecured Admitted as per
0.01% NCLT Order dated
25.01.2024
5|Income Tax Department - TDS | Central 17-11-2021 10,430 10,430|Unsecured Admitted as per
NCLT Order dated
25.01.2024
0.000020%
Total 2,22,15,33,057 2,22,15,33,057 - 4.3340% - - -




